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CENTRAL ADMINISTRAT IVE TRIBUNAL
ALLAHABAD BENCH

THIS THE 22nd DAY OF MARCH , 1995

Review Application No. 14/2/95
In

Original Application No, 1242 of 1992

HON: 48 JUSTARE BoSaASSRAn -

—

Mohd, Khalil, son of late Mohd. Sabir
(Diesel Asstt., N.E Loco Shed Chunar)
resident of 10 Tej Bahadur Sapru Road,
Civil Lines, Allahabad.

ees+e Applicant
BY ADVOCATE SHRI A.S. DIWAKAR

Versus

l, Union of India, through the Secretary :
Ministry of Rallways, Rail Bhawan, New Delhi

2. Divisionsl Mechanical Engineer
Northern Rallway, Allahabad

3. Senilor Divisional Mech. Engineer
Northern Rallway Allahabad

4 Additional Divisional Manager,
Northern Railway Allahabad

«ss+ RespoOndents

O.R DuE R
JUST ICE"B.C. SAKSENA, V.C.

Thi <

This revlew petition is directed against our judgment

dated 14.12.34 passed in O.,A. No, 1424/92, No new grounds

have be_ep taken in support of. the review petition., All
these pléas have‘been raised and duly considered in our
judgment passed in the O,A. No error apparent on the face
¢f the record is p&intﬁd out. As a matter of fact, the

grounds in the review petition are directed tQi=shiow; that the
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